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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 836 OF 2024

IN THE MATTER OF:
Sarita Dwivedi ...Applicant b o

— NOTAFIIAL '-
State of UP & Ors. ...Respondents. -

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2, UTTAR
PRADESH POLLUTION CONTROL BOARD IN COMPLIANCE
OF ORDER DATED 04.07.2025 PASSED BY THIS HON’BLE
TRIBUNAL

I, Sanjeev Kumar Singh, S/o Shri Lal Sahab Singh, aged about 38 years,
presently posted as Member Secretary, Uttar Pradesh Pollution Control
Board (hereinafter UPPCB), TC-12V, Vibhuti Khand, Gomti Nagar,

Lucknow,do hereby solemnly affirm and state on oath as under:

Is That in the aforementioned capacity, I am conversant with the facts
and circumstances of the present case and therefore, competent to

swear the present Affidavit.

2. That this Hon'ble National Green Tribunal, vide its order dated
04.07.2025 has directed as under:

In the course of hearing, this Tribunal has observed that there was
variation in the area of greenbelt required to be maintained by
respondent no.6 - M/s Omaxe Limited from 15% to 33%.
Admittedly, the layout map for the residential/commercial project
was approved by Lucknow Development Authority. Vice-
Chairman, Lucknow Development Authority is directed to file his
affidavit mentioning the area of greenbelt required to be
maintained under the relevant rules/regulations applicableto the
project by respondent no.6 - M/s Omaxe Limited and the Member
Secretary, UPPCB is directed to file his affidavit regarding the

s
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area of green belt required to be maintained in view of above said
rules and regulations and actually maintained by respondent no. 6.

This Hon'ble Tribunal hence directed the deponent as under:

(a)directed to file his affidavit regarding the area of green belt
required to be maintained in view of above said rules i.e rules /
guidelines of Lucknow Development Authority;

(b) What is the actual area being maintained by the project

Proponent;

That the NOC was granted to the Project Proponent vide letter
dated 20.01.2007 where in the green belt was mandated 33% of the
proposed area in para no. 9 of the NOC. However, the said area of
green belt was changed to 15% vide letter of amendment dated
05.02.2007 in pursuance to the guidelines being issued by the
Lucknow Development Authority.

A true copy of the NOC letter dated 20.01.2007 and amendment
letter dated 05.02.2007 along with copy of guidelines issued by the
Lucknow Development Authority were annexed with the
deponent’s affidavit dated 78.02.2025 [Annexure R2/1 and

Annexure R2/2]

That the Consent to Operate being issued by the Board on
30.07.2024 (Para 10) has mandated the green belt area as 33% in
terms ofthe provisions laid down in UPPCB Office Order No.-H
16405/220/2018/02 dated 16.02.2018 (Para 1-A/D). There is
provision in theoffice order that the unit/industry can develop
equivalent or more green belt outside the premises at suitable
place. So green belt more than the permissible green belt as per
building by law can be developed at suitable place outside the

*

premises.
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A true copy of Office Order No.-H 16405/220/2018/02 dated
16.02.2018 and Consent to Operate dated 20.07.2024 were
annexed with the deponent’s affidavit dated 7802.2025 [Annexure
R2/3 and Annexure R2/4]

That the Department of Environment, State of Uttar Pradesh vide
its Office Order No.-183/55-2-2018/09(Writ)/2016  dated
13.03.2018 has prescribed the norms regarding the
plantation/development of green belt in building construction
projects. The office order provides that in the event a unit/industry
does not have the desired land for developing the green belt, the
concerned authorities (as mentioned in Officer Order dated
13.03.2018) shall ensure the availability of the community land for
developing the green belt area. The office order dated 13.03.2018
was annexed deponent’s affidavit dated 78.02.2025 [Annexure

R2/5].

The Project Proponent has vide its letter dated 12.08.2025 apprised
the Respondent that out of the total project area of 41.20 Hectare,
the green area is 11.79 Hectare (which is 28.61%).

A true copy of the letter dated 12.08.2025 by the Project Proponent
to the Respondent is annexed herewith and marked as Annexure

R2/6.

That as the green area is short by 4.39%, the Respondent has vide
its letter dated 13.08.2025 has directed the project proponent to
comply with the requirement of 33% in terms of the conditions of

the Consent to Operate.

%
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The project Proponent was also directed to deposit the Bank
Guarantee for the sum of INR 2,00,000.00 (INR Two lakh), which
directing as under:

In compliance to the G.0 1011/81-7-2021-09 (Writ)/2016 dated
13.10.2021 issued by Department of Environment, Forest and
Climate Change, Uttar Pradesh. You are directed to develop
Miyawaki Forest as per the SOP available at URL:-
http://www.upecp.in/TrainingSession.aspx for ensuring timely
compliance of this direction, you are hereby directed to submit a
bank guarantee with minimum validity of one year of the amount
equivalent to the sum of initial consent fees (Air and Water) or Rs.
50,000/- (Rs. Fifty Thousand Only) whichever is more, within 30
days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the
Board.

As the initial consent fees(Air and Water) was a sum of INR
2,00,000.00(INR Two lakh), the Project Proponent was directed to
deposit the said sum as Bank Guarantee.

A true copy of the letter dated 13.08.2025 by the Respondent to the
project Proponent is annexed herewith and marked as Annexure
R2/7.

8.  That the contents of the Affidavit are true and correct and nothing

*

DEPONENT

material has been concealed thereof.

Verified at Lucknow on this thel4"’day of August, 2025 that the contents
of above affidavit are true and correct to my knowledge based on records

and information received and believed to be true, no part of it is false and

DE%’%NENT

nothing material has been concealed therefrom.
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e Annexure R2/4
ﬁ B Uttar Pradesh Pol!ution Contrql Board
-&%EW Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828 2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www uppcb.com
215952/UPPCB/Lucknow(UPPCBRO)/CTO/both/LUCKNOW/2024 Date: 30/07/2024
To,
M/s
Omaxe City of M/s Omaxe Limited
village - Aurangabad Khalsa, Aurangabad Jangir, Tehsil - Sarojani Application Id-
Nagar, Distt - Lucknow,LUCKNOW 226025 27303095

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to Omaxe City of M/s Omaxe Limited located at village - Aurangabad Khalsa,
Aurangabad Jangir, Tehsil - Sarojani Nagar, Distt - Lucknow,LUCKNOW,226025. subject to the
provisions of the Water Act, Air Act and the orders that may be made further and subject to following
terms and conditions :-

1. This CCA Omaxe City of M/s Omaxe Limited granted for the period from 30/07/2024 to 31/12/2027
and valid for manufacturing of following products.

S |Product Quantity Unit
No

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 1005.54 KLLD STP

(i1) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(ii1) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. | Parameter | Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

v
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(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH 6.5t09
2 BOD (mg/L) 20 mqg/l
3 Fecal Coliform 1000
(MPN/100ml)
4 TSS (mg/L) 100 mg/l

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dg sets of Diesel 1 Particulate 2.2 meter
125 KVA Matter above the roof
of nearest
building

Emmission Quality Standards

S No. Stack no Parameters Standards
1 1 Particulate Matter | As per E(P) Rules
1986

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(i1) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial |Commercial | Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day |Night| Day |Night| Day [Night| Day |Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 65 55 55 45 50 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
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Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. This Consent to Operate is valid for operation of STP of 2200 KLD capacity for the treatment of sewage
1005.54 KLD and operation of DG set of 125 KVA in the housing society of M/s Omaxe City of M/s
Omaxe Limited, village -Aurangabad Khalsa, Aurangabad Jangir, Tehsil -Sarojani Nagar, Distt -Lucknow.
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2. The unit shall deposit Environmental Compensation of Rs. 14,25,000/ (Rs Fourteen lakh Twenty Five
Thousand Only) imposed against the unit imposed by UPPCB vide letter dated 29.07.2024 within 15 days
3. Unit shall operate and maintain the STP and treated effluent shall always meet the norms for STPs as
prescribed in the Environment (Protection) Rules 1986.

4. Electromagnetic flow meter shall be installed at water source (Tube well) and outlet of STP and shall
maintain the records.

5. DG set of 125 KVA shall always be equipped with canopy and stack height of 2.2 meter above from the
roof of nearest building.

6. Operation of Air pollution control system and operation of the unit must ensure protection of ambient air
of the area.

7. Unit shall comply the provisions of Air (Prevention and Control of Pollution) Act 1981 as  amended and
Environment (Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi.

8. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as amended and
Environment (Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi.

9. Unit shall comply the provisions of Solid waste Management Rules 2016, and shall ensure safe disposal of
solid waste generated.

10. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the provisions
laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution Control Board. The
copy of said office order is available on the website of U.P. Pollution Control Board www.uppcb.com.

11. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /

UPPCB and further on Revoking of Closure order, the Consent order shall become valid.
Digitally signed by Vivek

H R
Vive k Roy ate: 2024.08.04
Chief Enviroﬁﬁ%ﬁgfgﬁ%er
Copy to:

Regional Officer Lucknow to ensure the compliance of the conditions imposed in the consent order
Digitally signed by

Vivek Roy e somsos

Chief Envir?)}izl%i?n?oﬁﬁ"icer

)
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(1v-g) AR ¥q g T4 U G

ge-aqw, o o, S, R R sifedmifEe, &) GeeHRE
dhRrofeH, vl e e |

g8 I /@wA  (Bothriochloa pertusa), ghell T (Brachiaria
mutica), #R¥ (Echinochloa colona) $9e W (Cenchrus setiger), G
77 /9@l ¥ (Cynodon dactylon), 1% 9 (Chrysopogon fulvus) |
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL .
PRINCIPAL BENCH, NEW DELHI ' g

ORIGINAL APPLICATION NO. 836 OF 2024

IN THE MATTER OF:

Sarita Dwivedi

sy
Versus \\CM\ /
State of UP & Ors. w

7. Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.
2, UTTAR PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE OF ORDER DATED 22.10.2024 PASSED BY THIS
HON’BLE TRIBUNAL

I, Sanjeev Kumar Singh, S/o Shri Lal Sahab Singh, aged about 38 years,
presently posted as Member Secretary, Uttar Pradesh Pollution Control
Board (hereinafter UPPCB), TC-12V, Vibhuti Khand, Gomti Nagar,

Lucknow,do hereby solemnly affirm and state on oath as under:

L That in the aforementioned capacity, I am conversant with the facts
and circumstances of the present case and therefore, competent to

swear the present Affidavit.

That this Hon'ble National Green Tribunal, vide its order dated
08.01.2025has directed as under:

“The Member Secretary, UPPCB is directed to look into the
aspects asto why condition was imposed for maintaining 33 % area
is greenbelt andwhy the area of greenbelt was reduced to 1 5% and
was thereafter restoredto 33 %; what area is required to be
maintained as greenbelt in view ofbuilding regulations applicable

to the project and whether greenbelt hasbeen established in
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accordance with Such building regulation/conditionimposed by

UPPCB by the Project Proponent.”

That during the Joint Committee inspection dated 03.10.2024 it
was observed that only 15-16% Green belt has been developed by
the Developer and the Project Proponent has not maintained 33%
green belt as stipulated in the No Objection Certificate (NOC)
dated 20.01.2007.

That further it is stated the NOC was granted to the Project
Proponent vide letter dated 20.01.2007 wherein the green belt was
mandated 33% of the proposed area in para no. 9 of the NOC.
However, the said area of green belt was changed to 15% vide
letter of amendment dated 05.02.2007 in pursuance to the
guidelines being issued by the Lucknow Development Authority.

A true copy of the NOC letter dated 20.01.2007 and amendment
letter dated 05.02.2007are collectively being annexed herewith and

marked as Annexure R2/1.

A true copy of the guidelines issued by the Lucknow Development

Authority is annexed herewith and marked as Annexure R2/2.

That the Consent to Operate being issued by the Board on
30.07.2024 (Para 10)has mandated the green belt area as 33% in
terms ofthe provisionslaid down in UPPCBOffice Order No.-H
16405/220/2018/02 dated 16.02.2018 (Para 1-D). There is
provision in theoffice order that the unit/industry can develop
equivalent or more green belt outside the premises at suitable
place. So green belt more than the permissible green belt as per

building by law can be developed at suitable place outside the

#
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A true copy of Office Order No.-H 16405/220/2018/02 dated
16.02.2018 is being annexed herewith and marked as Annexure
R2/3.

A true copy of the Consent to Operate dated 30.07.2024 is being

annexed herewith and —marked as Annexure R2/4.

6.  That the Department of Environment, State of Uttar Pradesh vide
its Office Order No.-183/55-2-2018/09(Writ)/2016 dated
13.03.2018  has preécribed the norms regarding the
plantation/development of green belt in building construction
projects. The office order provides that in the event a unit/industry
does not have the desired land for developing the green belt, the
concerned authorities(as mentioned in Officer Order dated
13.03.2018) shall ensure the availability of the community land for
developing the green belt area. The office order dated 13.03.2018

is annexed herewith and marked as Annexure R2/5.

That the contents of the Affidavit are true and correct and nothing

material has been concealed thereof.

DEPONENT

VERIFICATION: ’
NOTARY
Verified at Lucknow on this the m_‘hday of February, 2025 that the

contents of above affidavit are true and correct to my knowledge based on
Sworn 808 Verfi@lrecords and information received and believed to be true, no part of it is

false and nothing material has been concealed therefrom.

s S
2 DEPONENT

Civil Ceurt, Lucknow
wvauon No. 10242/1%

it LAGHILO

e aeps
1 koo 8 denieH mw h‘:s 1.1 befois M

who has .
LY 3\5‘ \'\
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Annexure R2/6

1

=
Pz

{ |OMAXE

T Eing dreams into reality

|

fe=i®:12 / 08 / 2025

o 9AE G 771 / Re aiRie—246 /2025 R2Aifbd 06.08.2025 |

fawg: @0 wsf R aftewor, = et & AR afogo o 836 /2024 wRar
fEad sm Re o g@t a s & oRa v fR7id 04.07.2025 @

IgaTe ¥ |
AEIEY,

U1 SWRIT fAvaifda o wWefia ua fawis 06.08.2025 &7 W WEU
BT D FI PN | SWIG 9F D AT F HRET ERT A0 I BRT arfdiawor,
2 el 4 A sftovo o 836 /2024 wRaT fGad w7 we sife g @ 7 o/
§ uiRa e fRid 04.07.2025 @ TRR—11 # IfeaRad el & arquras 4 S
AT § M9 I Rafia 5 9 91 favga v/ afere o 9fa 5 o
7g R faar mar 2

SR @ G H HBled & Jad Ol & b i s g sl
TRIISHT BT 8=hel 41.20 B0 & R e st wiftrewer R e Amfas,
A U digeirol /SufAfe ToT W WR W S@R ¥ weuer fRriE 91
@ grl ffa smmfe A o3 @16 05022007 @ e fsar mar @
Jad d G A ABlRd @) AT oY & b urlf gnr el @ o @
SURIAT IS Je—2010 H gl & g@l & e W § quiar gemr v wem
R W i far S oger @ aen M B aqE g Aot @ aER 15
gferera | s o 16.07 uftera W9 fAafia fear T & R a3wa 662
20 2 |

gae Al Do @& o Rfafia 53 T 24 Aex, 18 Mex 12 ey
9 HIeR Td 6 HIeX Wed AM W T TR% o & & G Anf BT 47 gl
TR 10 9% W G 9 I8 A T B 9T 39 YOR [SP AN B T O 517
20 A W garRiuer & AeaH W eRT & el i mar 2

- "Elf/,,\va’ “This is to inform that please make all correspondence with us on our Zonal Office Address only,,

OMAXE LIMITED
Zonal Office : CYBER TOWER, lInd Floor, TC-34/V2, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar Pradesh- 226010.
Tel.: 0522-4913000, M. No. 9999999 315
Corporate Office : 7, Local Shopping Complex, Kalkaji, New Delhi - 110 019 (India)
Tel. : 91-11-41896680-85, 41893100
Regd. Office : Shop No. 19-B, First Floor, Omaxe Celebration Mall, Sohna Road, Gurgaon - 122 001, (Haryana)
Toll Free No. 1800 102 0064, Website : www.omaxe.com CIN : L74899HR1989PLC051918
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9 UPHN AT B 3T 4120 20 YA R B8R &3 &1 faavor fmag 8-

11.02 BdeR ASD A B Al ST 47 ylowd 547 2R

e I | 16.07 ufasra J ' 662 BACUN

A 1179 BRW :i

SR B AfRad W Aor & 9=8vg) dfd § o 9€ UE 10 99 @ GRA
ger faemm 2 |

HEICT B Ig W qaNd &N & fb w0 Uiy 8RA arfdewer, 9E faceh
g1 UIRe QY fATE 04.07.2025 &1 guTerd FAAGAR GARE far S |

g4TE |
N1 ey fafes

Oh

e ewE

W
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942 ANNEXURE R2/7 44

M Environment
8 PRADESH POLLUTION CONTROL BOARD
.. : 3y
wiE wer- H 31523 /8-5/212 ) 0 A V- g3c/as” e 138!

Jar ¥,
A aivaa RS &l awa fato,
TH—aiRTETe @rer, Ree e gy, AR s,

aEE M 9999999318
R sord e s Rid aife svie o, wm—siNeeTe @rern, Prae wée v, R
A, @IS D WA P 12.08.2025 & FART & T H|
HEIgY,
IRITE YT 3T T RS 12082025 B Fad TET B BT dE BN, e ARAH
F P Yoo Rofd ) om @ G9u & 7o I eRa afdawor, 7€ Reeh & A Moo
H0-836 /2024 (JMEW. H0—311/2025) WRaT BAdY a7 We 3w godo g oy # wiRe A<

feTeh 04.07.2025 B AR FYATAR U fbar ST |

I B T &y e, Sovo yewur e 98, o @ ua w799 /Re
TTfere—246 /2025 feAT® 13.082025 ERT e T @ T 8, Rge wreg™ | @i HRAT
a7 R 3@ @Y A8 ey @ U W&-215952/UPPCB/Lucknow(UPPCBRO) /CTO/both/
LUCKNOW/2024 f&=ii 30.07.2024 ERT Wedf (Wt U9 arg) frfa @1 i & | frear smaeas
of -7 # SfeafRad € f-

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated. 13.10.2021 issued by
Department of Environment, Forest and Climate Change, Uttar Pradesh. You are directed
to develop Miyawaki Forest as per the SOP available at URL:-http://www.upecp.in/
TrainingSession.aspx for ensuring timely compliance of this direction, you are hereby
directed to submit a bank guarantee with minimum validity of one year of the amount
equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty
Thousand Only) whichever is more, within 30 days from the date of issuance of this
certificate. In case of non-compliance of this direction, your consent will be revoked by the
Board.”

weAla (W vd arg) @ e wd w10 # offdd & f “Unit shall develop Green
Belt in minimum 33 percent area of Industrial Premises as per the provisions laid down in office
order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution Control Board. The copy of
said office order is available on the website of U.P. Pollution Control Board www.uppcb.com.”

Jq SWa qedl ® gfera vd aFm R, dEde R WA Wl REie
13.08.2025 @ IEH H I AOW AT RS oife o fdto, I—siRmaR @rer, fRwe
TéTe vy, fAvHR TS, TS @1 93 A 12.08.2025 F fFeRa dxa gY PR fear s

wd
Ad—12 A, Afy @vs, TC-12-V, VibhutiKhand
TR, AETH—226010 Gomti Nagar, Lucknow-226010
J-w-info@uppcb.com e-mail: info@uppcb.com
dadge -www.uppcb.com web site www.uppcb.com

\
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45
(2)

2 R g uReR A gERI ¥ 4 SuAEr 7 8RB PRV AR B /9 e Ao w®
M Jor RAERT TR T ¥Y ST TR FHE FR IR FEA (S @ arg) A
30072024 & WEHR Wl @ S6Y 33% FETRIGUT A S GARed e vd deEfd (W g
arg) A W T dEr-7 qur e wd we—10 @ U W W0 50,000/~ (WUd AT
FOTR 1) ol WeHR (STl Ud arg) ) SRS Yo HUA 2,00,000/— (WA A ARG AE) A
A N oF B D AR At w0 2,00,000/— AEH B FH MRS A B uar # 15 T & I

A e o g o, e seE @ feg PR erfad wre wRo @ s,
@ IeRefie wad g 8 |

WeT BT gRT AR A e 8q st

ol yodar

yfafefd: e e, Jovo wegwor FraEm 918, aEes B 39 fow @ i URa 6 gag @

SRIGT dF TRUS TH HXrn ST gifad a |
J<-5

% ¥

\
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